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Anil Kumar Yadav Mandadi (Telangana), Dr. Fauzia Khan (Maharashtra), Shrimati
Sulata Deo (Odisha), Shri Imran Pratapgarhi (Maharashtra), Shri Saket Gokhale
(West Bengal), Dr. Sasmit Patra (Odisha), Dr. John Brittas (Kerala), Shri Sanjay
Yadav (Bihar), Shrimati Priyanka Chaturvedi (Maharashtra), Shri Jose K. Mani
(Kerala), Shri A. A. Rahim (Kerala), Ms. Dola Sen (West Bengal), Shrimati
Sagarika Ghose (West Bengal), Shri Mohammed Nadimul Haque (West Bengal),
Shri R. Girirajan (Tamil Nadu), Shrimati Jebi Mather Hisham (Kerala), Shri Prem
Chand Gupta (Bihar), Shri P. Wilson (Tamil Nadu), Dr. Kanimozhi NVN Somu
(Tamil Nadu), Shrimati Mausam B Noor (West Bengal), Shri Ritabrata Banerjee
(West Bengal), Dr. V. Sivadasan (Kerala), Shri Ravi Chandra Vaddiraju
(Telangana), Shri Ajit Kumar Bhuyan (Assam), Shri Haris Beeran (Kerala),
Shri M. Shanmugam (Tamil Nadu), Shri Niranjan Bishi (Odisha), Shri Sandosh
Kumar P (Kerala), Shri P. P. Suneer (Kerala), Shrimati Ranjeet Ranjan
(Chhattisgarh), Dr. Radha Mohan Das Agrawal (Uttar Pradesh) and Shri M.
Mohamed Abdulla (Tamil Nadu).

Now, Shri Saket Gokhale on ‘Demand for conferring the Bharat Ratna Award
posthumously on the late Shri T.N. Seshan, former Chief Election Commissioner.’

Demand for conferring the Bharat Ratna Award posthumously on the late Shri T.N.
Seshan, former Chief Election Commissioner

SHRI SAKET GOKHALE (West Bengal): Sir, Shri T.N. Seshan was the 10" Chief
Election Commissioner of India and he redefined the way in which the Election
Commissioner of India functions. Mr. Seshan was a fiercely independent Election
Commissioner. His famous quote, ‘I eat politicians for breakfast,” showed that he
worked without fear or favour and upheld the independence and dignity of the
Election Commission. Sir, | will state a few reasons as to why it is extremely important
that our country honour Shri T. N. Seshan with the Bharat Ratna. First reason
is: Shri T.N. Seshan's independence gave a strong image to the ECI, which is the
constitutional body. Sir, today, Election Commissioners are appointed directly by the
Government with a majority vote of P.M. Shri Modi and hon. Home Minister, Shri Amit
Shah on the selection panel. Neither the Chief Justice of India, which is the judiciary,
nor the Leader of the Opposition, which is the legislature, have any say in the
appointments. The ECI has now become a Government-appointed body. Shri T.N.
Seshan would not approve of this.  Second reason is, Shri T.N. Seshan strictly
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enforced the Model Code of Conduct and made it a powerful tool for free and fair
elections. *

(MR. DEPUTY CHAIRMAN in the Chair.)

*...(/m‘erru,oz‘/ons)... Sir, the third reason and this is the most important reason.
..(Interruptions )...

MR. DEPUTY CHAIRMAN: Please, please sit down.

SHRI SAKET GOKHALE: Sir, Shri T.N. Seshan -- this is important for everyone to
know, in the Government especially, -- .. (/m‘errupz‘/ons)... Shri T.N. Seshan created
the EPI Cards. The voter ID Cards were envisaged by Shri T.N. Seshan. He
envisaged them as being a unique electoral ID for every Indian. " The unique voter ID
envisaged by Shri T.N. Seshan is no longer unique. ...(Interruptions).. i

Under Shri T.N. Seshan, the EC was independent and we need to give him Bharat
Ratna to remind " ..(Interruptions)...

MR. DEPUTY CHAIRMAN: No allegations on Election Commission, please.
..(Interruptions )...  Election Commission is a constitutional body. ...(Interruptions)...
Mr. Gokhale, Election Commission is a constitutional body; no allegations on Election
Commission, please. ...(Interruptions)..

SHRI SAKET GOKHALE: And, Sir, "

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Shri Saket Gokhale : Dr. Kanimozhi NVN
Somu (Tamil Nadu), Shrimati Mausam B Noor (West Bengal), Dr. John Brittas
(Kerala), Shri Ritabrata Banerjee (West Bengal), Shri Debashish Samantaray
(Odisha), Ms. Dola Sen (West Bengal), Shrimati Jebi Mather Hisham (Kerala),
Shri Muzibulla Khan (Odisha), Shri Haris Beeran (Kerala), Shri M. Shanmugam
(Tamil Nadu), Shri Niranjan Bishi (Odisha), Ms. Sushmita Dev (West Bengal),
Shri Prem Chand Gupta (Bihar), Shri P. Wilson (Tamil Nadu), Dr. Fauzia Khan

 Exupnged as ordered by the Chair.
" Not recorded.
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(Maharashtra), Shri Jose K. Mani (Kerala), Dr. Sasmit Patra (Odisha),
Shri Sandosh Kumar P (Kerala), Shrimati Priyanka Chaturvedi (Maharashtra),
Shri Mohammed Nadimul Haque (West Bengal), Shrimati Sagarika Ghose (West
Bengal), Shri R. Girirajan  (Tamil Nadu), Shri M. Mohamed Abdulla (Tamil Nadu),
Shri K.R.N. Rajeshkumar (Tamil Nadu) and Shri Tiruchi Siva (Tamil Nadu).

MR. DEPUTY CHAIRMAN: Now, Shrimati Maya Naroliya - Demand to increase
effectiveness of One-Stop Centers and its numbers in Madhya Pradesh.

Demand to increase effectiveness of One-Stop Centers and its numbers
in Madhya Pradesh

ST AT AR (787 4a¥) : AR SUGHIYRT HE IS, § ST g=udre )
% 1o 39 59 Hecaqul favy uR gie & oy =1 rqaR yar fohan

AT SYFHTART A8y, § 39 9ed & AU ¥ AT Afgell U4 91
BT W3 S BT & a9 T W' Bl AR IATHINT HRAT arsdl gl q8led, IR
YR <9 § it I 878 I XU Jex Wiel U &, T8 | I8 § 802 BRIRA &l
e TS9N H 64 99 X9 Hex @il U &, 598 9 99 § 57 BRIk &l

ST HETSd, § §9 Fa & AIEgH | A1 311 Sff § I8 e Rl §
fo BIITe, gfers T, Yord T Td 3R Araold I 1R I 99 R Hed
o w9 ¥ Ra 8, aife e uga gifead 8 9| wEIed, 39 $Gl &
HHATRAT 3R SRR THG AR B Y9Il FErRIdT B & ol gaiwd Ufieror &t
984 NI B, S0 TRIEN T 98d STONI &l SHD IATdl, 39 Dbl DI Ugd
QM & foIY Ush TP STHRahl DIRIHH ] DR DI deeblal Jaegehl &l VAl
TEll A ST Dl a9 1T HeR (OSC) R &l ST dretl Hardi & qi) H Rfard fabar
e, a9 ofre | 1fdre Aty 39 3masyd HawRl & STINT B+ & fofv
AICHIS BRI A STah! GRETT IR HedTul 3§ Hacaqul IRTET el

§ AT @A S A e Bl § {6 d A gew 6 g9 WY e} @l
YUTIRIRGT IR TR g & folv 39 SuRl W faaR w1 gTaife, saRY IR
STAT UTE] 1 HeY U WRBR, ARBR P q1egd H iR afgeln 911 fImrg 521 &
A1 H g 3BT BRI DR &l 8, il $Hdb! AR d8aR 3R YHTa! g9 o g
Feaa wu ¥ uiRierr iR Afdrsi & gRie fBy S+ &1 9gd aedsdn &,
SR

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Shrimati Maya Naroliya: Shri M. Mohamed
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